OFFICE OF THE CHIEF JUDICIAL MAGISTRATE: WEST DISTRICT:TIS HIAZARI COURTS DELHI

MODIFICATION IN DUTY ROSTER OF JUDICIAL MAGISTRATE FIRST CLASS
FOR THE MONTH QF JUNE-2025

In view of the written request of Ms. Swati Malik, 1d. Judicial Magistrate First Class,

(NI Act)-01 West District, ‘Iis 1lazari Courts, Delhi (Duty Magistrate on 19-06-2025 & 20-06-2025) for
exchange of her duty the following modification in the modified Duty Roster of Judicial Magistrate
First Class, Wecst District,Delthi  for  the month  of June-2025  (reference No0.120¢-

1263/CIM(West)/DR/2025 Dated 02-06-2025) is being made:-

(Sr. ‘Name of the Judicial Magistrate First Class ' Working Ioliday Room No.
‘No. | days
| e e A A | . fommees s s —— S
101 Ms. Poonam Singh, Ld. JMFC(NI Act)-04 i 19-06-2025
| R/o0 §-101 Ground Floor Anupam Apartment, East 20-06-2025 04(CBA-D
| Arjun Nagar, Shahdara Delhi i (Summer
| Vacation)
02 Ms. Swati Malik, JMIFC (NI Act)-C1 30-06-2025
Rio U-4A, 1¥ Floor, Block- U, Greenpark, Main Market, (Cgi 0

Delhi

The Duty Magistrate would be assisted by his/her own staff.

Rest of the conditions shall remain unchanged in the modified Duty Roster of Judicial
Magistrate First Class, West District, Delhi for the month of June-2025 (reference No 1208-,
1263/CIM(West)/DR/2025 Dated 02-06-2025). ;l\"-. ,"[\/ Lw“"

\ [/ git?
\ as zad) -
Chi ial Magistra'ne

: West District, Delhi
No.k.\.‘.:) -\ 2 CJM(West)/DR/2025 Dated, Delfi the . R=6.72.C «

Copy forwarded for information and necessary action 1o:-
01. The Ion'ble Registrar General, High Court of Delhi, New Delhi
v T'hrough 1.d. Principal District & Sessions Judge, (West),Delhi
02. The 1.d.Principal District & Scssicns Judge, (11Q), xelhi
03. The 1.d. Principal District & Sessions Judge, (West), Delhi
04. The L.d. Principal District & Sessions Judge all district Delhi/New Delhi
05. 1 he 1.d. officer Incharge, Pool Car, Tis Ilazari Courts, Delhi
06. ‘I'he 1.d. CIM, all District, Delhi/MNew Delhi,
07. The 1d. ACIM & All 1.d. Judicial Magistrate First Class West Districy, 'Tis Hazari Courts,Delhi.
08. T'he Director of Prosecution, ‘I's Hazari Courts, Delhi.
09. The Commissioner of Police, Delhi
"10. The 1 G (Prison), Tihar Jail, Delhi/New Delhi.
11. The Secretary, Bar Association, I'is 11azari Courts, Delhi
12. The Supdt.Jail, New Delhi/1.ock-Up Incharge, Tis Hazari Courts, Delhi
13. I'he Admn. Officer(Jud)), 1Tindi Department, R. No. 237, Tis [1azari Courts, Delhi
“ 4. 1aw Officer, Tihar Jail, Delhi/New Delhi.
15. “or Uploading on centralized web-sitc through IAYERS
16. The Video Conferencing, R. No. 211, Tis Hazari Courts, Delhi.
17. Ihe Care Taking Branch (Hg} & West Tis Hazari Courts, Delhi
18. The Reader to the court of undersigned. / '
19. ‘The Cash Branch, West District, Tis I1azari Courts, Delhi. \ M y
20. PS to 1.d. Principal District and Sessions Judge(West) District, Delhi {1 VVL/\.’
21 Office file k}f fkf\/w
Chief Judicial Magisirate
* West District, Delhi
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